. 1| TEM NO. 803 COURT NO. 8 SECTION 11
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.) No(s). 5900/2012
(Arising out of inpugned final judgnent and order dated 22/05/2012
in CRLA No. 3000/ 2003 passed by t he Hi gh Court of Judi cature

Al | ahabad)

VI NAY KUVAR JAI N Petitioner(s)
VERSUS

KAl LASH SAHKARI AVAS SAM Tl LTD. & ANR Respondent (s)

W TH

SLP(Crl) No. 6271/2012
SLP(Crl) No. 7059/2012
SLP(Crl) No. 407/2013

Date : 16/09/2016 These petitions were MENTI ONED t oday.

CORAM : HON&#39; BLE MR JUSTI CE V. GOPALA GONDA
HON&#39; BLE MR JUSTI CE ADARSH KUVAR GCEL
For Petitioner(s) M. E. C. Agrawal a, Adv.

M. Raj esh Kumar, Adv.

Ms. Purnima Bhat, Adv.
For Respondent(s) M. Harshvardhan Jha, Adv.
M. Anit Singh, Adv.
M. Adarsh Upadhyay, AOR

M. Shakil Ahned Syed, Adv.
Mohd. Parvez Dabas, Adv.
Uzm Jami| Husain, Adv.

Ms. Anu Gupta, Adv.
UPON bei ng nmentioned by the counsel, the Court nade the follow ng
ORDER
Original Record(s) be sent to the Hi gh Court inmediately.

(S. K. RAKHEJA)
COURT MASTER ( MALA KUMARI SHARMA)
COURT MASTER

at



